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Setting up of Tripartite Commitiee a'
State Level to Review lmplementa-
tion of Minimum Wages Act

10, SHR1 D, P, JADEJA- Will the
Min: tex of LABOUR be pleased to
ate

(<) whether the Conference of
1 abcur Ministers held at New Delhi
duri v, the last week of September,
1947 has suggested the setling up ot
a tripartite commuittee at the State
level 1o review lhe progress of iumple-
mentatioca of the Minimum Wages
Act, and

(b) whether the recommendation
has been accepted and if so, when it
is likely to be implemented?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI
BALGOVIND VERMA)- (a) No such
proposal has been made.
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(b) Does not arise,

Sirikes Doclated Miegnl .

409 SHRI H. N, MUKHERJEE.
SHRI C. K. CHANDRAPPAN.

Will the Minister of LABOUR be
pleascd 1o state;

(a) the number of strikes Govern-
ment had declared illega] cGuring
1872-73 and 1973-74; and

(b) the reasons for the Covern-
ment {o trke this measure in t1ackl-
ing the .trikes of the workers?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SIHRI
BALGCVIND VERMA): (a) and .b)
Information is being collected and
will he laid on the Table of the House
after 1t 1= received,

Checkh on unauthorised entry from
Bangladesh int; India

410. SARDAR SWARN SINGII
SOKHI: Will the Mimster of EXTER-
NAL AFFAIRS be pleased to stafe
the unmediate steps Government pro-
prse 1o lake to ston unauthorised en-
iry of migrants from Bangladesh n
future und for return of the migrants
who have 1ecently crossed intp the
Indian border on the pretexi of “Exit
Pecrmuts” issued by the Bangaladesh
Authorities?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AF-
FAIRS (SHRI BIPINPAL DAS): The
Government of India have taken up
the mautter with the Government of
Bangladesh and the Government of
Bangladesh have agreed that it will
discontinue issuing such exit permits
in future, The Border Security
Forces have also been gltered to pre-
vent unathorised entry from Bangla-
desh. In the cse of some who have
been detailed, appropriate action
would be taken after their antece-
dents are checked.





